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c) IN THE CENTRAL ADMINISTRATIVE TRIBUNAL 

CUTTACK BENCH, CUTTACK 

___ 	
( cc O.A./TA/R.A.No ............ .. ................................. 1 99 ç— 

Applicant ( S ) 
Versus 

Respondent ( s) 

Office note as to 
Sr.No Date 	 Orders 	 action(ifaty) 

taken cn order 

REGiCT 

. 	iStrar 

12.7.99 	The applicant is at present 
working in the State of Gujarat. He  

is advised to file this case before 

the Ahmadbad Bench of the Tribunal, 
if he so desires. The case is permit 
to be withdrawn. 

Iard Shri Ashok Mishra, learne 
Sr.Standing COunsel(Central) .
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